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Augmentation of Water Supply Scheme
‘ *1480, Sh. Bhagi Ram ; Will the Chief Minister be pleased to state the
- mumnber of towns in the State in which water supply schemes hav heen augmented
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Opening of Hospital / PHC at Thol Mandi
*1568. $h. Om Parkash Jindal : 1-.5.7111 the Minister of State for Health he
pleased 1o state— ‘
(a)  whether it is a fact that an ammouncement was made by the Chief
Minister for opening of Hospital / PHC at Thol Mandi in District
Kuruksheta in the “‘Sarkar Apke Dwar” prograrmme ; and

(b}  whetheritisalsoa fact that the work of the said Hospital / PHC has
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not yet been started; if so the reason thereof; topetherwith the iime
by which it i5 likely to be opened ? :
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Removing of encrozchments from HUTYA Land af Panipat

*1541. Bh. Anil Vij : Will the Minister for Town and Country Planmng be
pleased to state—

(x)  whether jt 15 a fact that the land of Sector~6 of HUDA, Pampat has
been encreached by some pexsmns am:l

(t)  if'so,the time by which above encmachmems are hkely to be removed ?
R e I aAvErer et (ol o e iy )

(%) o e gar o s e daeee, writen # <5 w5 ondy
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Shri Anil Vij : Speaker Sir, some time back I happetied to visit your homé
towm, Panipat and T pained to know that the land meant for green belt has been
encroacked by certain persons. This is a very serious matter and very wrong trend,

ATy questions arise out of it. My first question is, whether Government is wying to

identify all others Urbans Areas, where such type of land has beon encroachod
upon ¢ My second guestion is, on the one side Govenument is trying its level best
to increase the green cover in the State and on the second side suck encroachments
are happening. I would like to know from the Govt. that whether the Government
has made up some policy to increase the green cover of the towns? And my third
and most important question is, whether the Government is trying to bring some
Tegislation to make encroachments a criminal offence so that this tendency coutd be

stopped? T would like to mention here that 571 i Sl § o W §AI § S%RR
R - s Y Tt e ) S8 o T R o o e T e s
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Naggal be made Flood Free

*1515. Shri JTasbir Mallour : Will the Chief Minister be pleased to state—

{a)  whether there is any proposal under consideration of the Governmment
to make the Nageal Constituency free from flood ; and

© (b)Y  ifso, the details thereof ? A
(F) g, gt st |
(W) T 49 WY e wae w1 oy 4 Ho wE W g
AT BT e s e 12 g i = =g § el
F W PR E
1. 3o7swmﬂw%wwﬁ?ﬁw#m%maﬁ§@ﬁ

4650 T 20000 & 1 Fowm ¢ Hoiga SO T TR e 27 #
AT 1900 ¥ 0 0 8 B {HH F S A |

2. 13.33 wa@ﬁmﬁ%ﬁ@#aﬁ‘gﬁ 2900 W ¢ T W HER

HET

3. 1535%@@%@%@3{ ‘%#ﬁmﬁﬁooﬁommm‘
AT |

4, 11228m$@3ﬁmﬂwéﬁﬁ g«ﬁ‘f 20100 ¥ 0 T EEE
T |

8ft TR Telte ¢ e gy, %Wﬁgﬁﬁ‘ﬁ@?ﬁ%uﬁm%?

T TR, TR TR W e mren 9 e o wy I O w o
%ﬂﬁﬁﬁmﬁ%ﬁﬂwaﬂ%zaﬁ%wﬁﬁmm%mﬁ@a@aw
TP | Freme HEteE, < A0 =1 o ma ot E g &, B e ot Sl s so.70



n

el

UNITRE W9 U I {2)13

T S T THE T § T AR B W HAE O AU R iy
ﬁw%ﬁﬁrw@ﬁa@wﬁmﬁmwﬁlwﬁﬁmﬁm%ﬁﬁaﬁﬁw
W ot e G H T e Wi e T o g § i e s

QA TIRT ;. T, WA a6 e s e e ver
R g € i 1 R s A T e ¥ R A S % qee
ST T I 31122003 T U T ST 1 5e T ) et A
off 31.12.2003 H YRR T S | 7 e W S e 27 T e
Tepen TO ol S B W s o € g | v oRE W e e a dhed 3
T TR B M S, 2004 9 T AT TN ST | 5 o | % et et
ﬁﬁ%ﬁ?%ﬁwmﬁmmﬁﬁwaﬁaﬁﬁajaﬁw%lﬁmmﬁr%ﬁﬁw
TE i 3497 T g5 o SO Ivgtes siem 9 v ¥ e 12,81 T Tl e 2

' @ﬂmm,mﬁww%wﬁw*ﬁ%wmﬁéﬁmm@wﬁw

gt et ot wig T e Wl e S fireew wow T @ o) Wi W
T e w1 S v T SR e T s AN 7 W wan & R e
T8 HN w9 T et Ry S :

% W T ¥ e, s, firtg, s, s, e @d w e el o
THEE BT, I et off wet o7 W & 1T e en T el et 3 S mifed
ot ot Tl & ore T &t & 1 e ey & el oo e g T
@“%Wﬁwwwﬁmmﬁtﬁrﬁﬁﬁmﬁ#%wgﬁwﬁm
I TR g 2 R S .

aﬂwmmmﬁmmﬁ%ﬂ%ﬁﬁw%ﬁwwﬁsowﬂﬁrﬁﬁg
TR E ST A el oy o 5 e S ot o v e i
o5 2 o v e Tife forre 2 2 | wftet ot e ot 30 T 36 g et Py
& Torg Z-arefin = mm e S A AT oo i R A e wa o T Brary =
T G T TR S I Frepera 26 wishen S v 4 & et s S, s
AME HIT TR 1995 F e wne aref] oft S T - HE oo T e e o e
T T TERR T R SrraTan s e e o S T =1 e gaw
& T W, g P A i T S e B e ¥ 1 e Tt B B
Tepar e & S, § url o g e

Y S g 9T - TiE W S T AT ST o B & g e
B e e ST ¢ B Tefh B, SRR T O T ¥ vl F s

R R ftofloHe FEREH B TR AL 5 w1 TR R A i S
e ST A &7 '

aﬁwww%mﬁmw%nﬂwwﬁ%w%wmxﬁ
R T A A s e e e % 8w oz



(2)14 gitamen faum | [ 10 f&e=R, 2003

[ 4 7= o7& T
ﬁﬁﬁwﬁﬁﬁmﬁwﬁﬁmﬁaﬁoaﬁwqaaﬁ%aﬁﬂ%ﬁml
T TR S e 1 U o oy T e st i i veean B ge s
¥ 1 ofiy W, T v O oo wE o wae s T S e s e
T R T F dren o SN e e wife v el @ O e W vEm e
T | R T, wwwﬁwwﬁwwﬁ:mﬁﬁaﬁﬁmmm
EEicil

st ot Forgmr ot « oveny e, ﬁ‘mwv@r@rcﬁh@m@w%
e wET e e R ek i, meﬁa@wmaﬁ%t

£t wremay « Wty o € fp g o1 7

ﬂé%maﬁﬁwmfwﬁmﬁmﬁﬁmﬁwwgﬁm

Havere faenn, =i e fae ? :
e Aot (o aiv weRrerste ) ¢ o e, T O 5 v

il 1 e ST ) 7 e e g e o e
# o o0 T i A TR ¥ e SR AR e YT e e A e

T I o T SR ST ST o A R, ST % e e e o
T S 5T ¥ 30 Thde ¥ A w9 @i ) e O 1 9, W faas ¥ fae

el P = i e ) W E o i e e B e e W
i vl #f Ao F A RN H ol F e S et sy ad =
TEARE S TEIT T ) HORR T § S e e o W g snwma wen

ﬁ%ﬂﬁvw‘ﬁﬁﬁwwﬁﬁﬁaﬁaﬁﬁm[
g AL RE TR 1 ﬁgﬁﬁwﬁ%mwﬁw%r
sﬁaam 5T G2 |

mmmﬂw 1503

(wﬁmwﬁﬁwmwmmﬁﬁm ﬁwmwwﬁ

wufeery wal 9 ()

Construction of Roads in Dabwali City

© *1497. Sh, Sita Ram ; Will the Minister of State for Urban Developmentbe
pleased to stalg-—

{a)  whether the Chief Minister, Haryana has anuounced I:hca- constenciion
of sorne roads in Dabwali City during the vear 2002-2003 ; and

"=
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(b}  the number of rouds out of those referred to in part *a’ above
construetion of which have been complated and the number of roads
the construction work is yet to be started ?
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Lcw:llmg af Manheru Minor
*1518, Ch, Jagjit Singh : Wil the Chief Minister be pleased to state—

{a)  whether the Govermment 1s aware of the fact that the level of Manheru
Minor is uneven upto its tail dwe to which the village Gouripur,
Paintawas Khurd, Paintawas Kalan and Fategarh of district Bhiwani
do not get adequate water for irrigation and drinking purposes ; and

{by  if so, the stops taken or pfﬁpnsgd to be taken by the Government for
levelling of said minor.
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Constroetion of 66 KV Sub-station, Aurangabad,

*1507. Shri Bhagwnn Sahai Rawat : Will the Chief Minister be pleased to
state the time by which construction work of 665 KV Sub-station in village Aurangabad
of Hathin Constiwency is likely to bo started/ cnmplated
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‘ I xying of Sewerage System in Barwala City
*1534. Shri Jai Parkash : Will the Chief Minister be plaased to stite—

- (a)  whether thcre 15 Any prmpmal under consideration of the Gover;rment
o lay sewerage systern. in. Ba;rw:ﬂa City, (hqmtt Hisar ; and

. ‘(b) if so, the time by which the aforesaid proposal is Hkely to be
itplemented?

e HT (it aive wemiet i) -
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Dld Age Pension

#1554, Shri Dev Raj Dewan Will the Minister of State for Social Welfare be
pleasﬁ:d to state whether there is any proposal under consideration of the Gavernment
to conduet a fresh survey for 1dcnt1fymg the old age persons who become clmble
for getting old age pension. ‘
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Compensation provided to accident victims'

*1538, Shri Purap Singh Dabra : Will the Minister for Agriculture be pleased
to state whether it is a fact that the compensation of Rs. 5,000/~ to Rs. 50,000/ is
provided by the Government to the accident victitas, who got injuries from the farm
implements during barvesting; if so, the details thereof ?
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Construction of Subwstatiﬂﬁs

#1537, Shri Shashi Parmar : Will the Chief Minister be pléased' to state the
thme by which the construction wark of the following Sub-stations is likely to be
sonmpleted -—

L

2
3
4

Bhiwant Industrial Area ;
Bhiwani City Station ;
Chang ; and

Bahal ?
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Construction of Thermal Power Plant at Yamuna Nagar

*1542. Shri Malik Chand Gambhir : Will the C,hmemlstmba pleased to
state -

{a)  whether there is any proposal under consxdcratmn of thc Government
to construet Thermal Power Plam: at Yamnnanagm‘ and

{(b)  if s, the time by which the construction work of the said Thermsl
Pawer Plamt is likely to be started alongwith the total cost to be
incurred thereon ?
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Construction of P.W.I). Rest House in Nilokheri Constituency

*1558. Shri Dharam:Bal Will-the Chief Minister be pleased to state
whether there is any proposal under consideration of the Govegnment 1o copstrict

any P,W.D. Rest House i in NlIOkhEI‘! Constituency ; if so, the time by whmh itis

likely to be constructed 7
Wi W (ot afrer st e ) | e, s:fmﬁm“n

Widening of Roads in Rohtak City

*1565 Shri Shadi Lal Batra : Will the Minister of State for Urban
Development be pleased to state -

(2}  whether there i is any pmposal under cons:dcratmn c:t the Govcrnment
to reconstruct or widen the roads connecting Prem Nagar Chowk and
old Gohana Adda; and

=)
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(b)  the total amount spent on repairs of 1oad s in Ruhiak City during the
last four vears ? ‘ : :

w1 Frare e v ( off gun draer)
(=) w5, Ampree

(&) =mm-ﬁmmmmﬁnﬂmaﬁﬁwﬁaﬁwf
Tamior 72 801,62 v wod e fed T

Policy for sllotment of Liguor Vends

*1517 Capt, Ajay Singh Yadav : Will the Chief Minister be pleased to
state —

(@)  whether the State Government bas made any change in the policy for
the allotivenr of liquor vends by means of auction for the year 2002~
2003 and 2003-2004 ; and

(b)  the total anzount realised from the anetion of liguorvends for the year
200r3-2004 as compared to the year 2001.2002 snid 2002.2003 ?

s HEt (it S vt wieTen )

(%) o1, drr <, = 2002-2003 F SR Dy F woe w5t owey &
st % Tor (ol wen = werem (Fe fomen) wa v o ok e
forerm & 51 oo &y Rl o e gl & o w6 el sied (e
TR S T e e ol W W M (E20) v e
T AT Y TS Tt st g

Y 2003-2004 H Wt mma%wﬁﬁ%gq‘raﬁ@w% (*vﬁ"mrx’f)
RS T & |-

(w) =9 2003~2004 3 s % TER| = A £96.00 wire 7 6, wmin
i = =nif 20012002 9 2002-2003 Y HET T 620,00 FhE T
664.00 TS HF AT '

 Construction of new building of City Police Station, Bahadurgarh, .-
- %1546, Shri Nafe Singh Rathi : Will the Chief Minister be pleased to state

whether it is a fact that the building of City Police Station, Bahadurgarh in a
dilapidated condition; if so, whether there is any proposal under consideration of

the Govermment to construct a new building at the same place ?
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Telephone Bills of Ministers

162. ShriKaran Singh Dalal : Will the Chief Minister be pleased to state
the month-wise details of the arpount of telephone bills of each member of Council
of Ministers of Haryana on account of telephones provided at their offices and
residence during the vear 2000-2001 and 2001-2002 7

T T 3t 3t v sieTeT ) « Wil it ¥ aeen aee & wEien 9w
TR A S oy ot g 20002001 TET 2001 - zooz%ﬁﬂ@aﬁwﬁnﬁm
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T W S 2000-20m qAY 2001-2002 T 7w wi oot

2000-2001
Fafy Eitii Trama TRt
142000 31-5-2000 33815 161426 195247
o 2000 31-7-2000 86009 226983 312998
182000 30-9-2000 60104 " 180508 240612
1-10-2000 30-11-2000 64816 146965 211781
11242000 31-1-2007 93573 164630 258203
22001 3132001 86145 179023 265168
A 1484003
| 2001-2002
FaRs ETRIGES T TE T
1-4-2001 375-2007 78375 174336 252717
1-6-2001 31-7-2007 80287 169234 239521
1-8-2001 30-9-2007 79603 146011 225614
1-10-2007 79673 166893 246566

30-11~200
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o] 22001 3912002 68999 138719 207718
1-2-2002 F-23-2002 SO8h a7 131186
W 1303316
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2000-2001 TAT 2001-2002 H T @ &1 Faewor

2000-2001
Y P el
142000 3152000 04371 114432 208803
62000 " 31-7-2000 82060 88410 170470
1-8-2000 30-9-2000 91938 57864 149802
1-10-2000 30-11-2000 71366 43999 - 115365
1-12~2000 37T 200 59026 61786 120812
1-2-2001 3132001 65677 42175 107852
eI 873104

2001-2002
e Targ T aw
1-4-2001 31-5-2001 69108 52810 121918
1-6-2001 31-7-2001 83448 58986 142434
1-8-2001 30-9-2001 ” 82§73 77413 159988
1-10-2001 30-11-2001 81704 63472 150176
1122001 31-1-2002 2080 46547 116721
1-2-2002 3132002 46601 26584 73185
FE A 764422
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F T g A 2000-2001 FAT 2001-2002 ¥ g wd @ faavwor

2000-2001

ECE] Elie fam g oty

14~2000 31-5-2000,. . .38991 22514 61508
1~6-2000 B1=742000 39477 20310 59787
1-8-2000 30-9-2000 37694 14296 51990
1702000 30-11-2000 34668 11458 46126
1-12-2000 31-1+2001 31109 12843 43952
1-2-2001 31-3-2001 28479 11049 39528
FE G 300885

20012002

14~2001 31-5-2001 26352 7783 36435
1-6-2001 31-7-2001 37718 8675 46390
1-8-2001 30-9-2001 39365 7022 46387
1-10-20071 30~11-2001 30148 5704 35252
1-12~2001 3112002 29275 5016 342971
1-2-2002 31-3-2002 10601 6312 16913
ERE 215668
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2000-2001
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1-4--2000 3152000 26508 12199 38707
1-6-2000 31+7-2000 26477 . 11396 37873
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1-8-2000, T R0-0-2000 . . 2115 ISWL . 36257

110-2000 30-11-3000 16825 12085 . 32770

722000 31-1-2001 T a9l TA8770. " ET703

3

Cqegep0ote . RM-3-2001 .. 24626 12343 36969

e o nom

20012002

L 4md=2001 B -5~2001

s . e S ———

25565 ° ST 37716

162001 3P7-2001 25737 11954 737685

18001 CaQieea001 - - 29796 ST, v abias

1-10-2001 . 30-1152001 25545 9169 S47i4

qe122001 . 31-1-2002° pse 2SS . 33793

1ze2002 313002 13069 10 9307 22376
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FEHET AN 20002001 HT 2001-2002 T g Tl v FEwor

2000-2001

| §-4-2000 . +3=5-2000 O oaom4 18956 42940

1-6-2000 3772000 L 2349 24085 47514
1-8-2000 30-9-2000 30523 14969 45492

30-11-2000 26394 BT 3673

" i-12-2000 - 31-1-2007 S 19270 18840 © 3810
1-2-2001 31-3-2001 26457 18480 4937

A ‘ L 254666
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. 2001-2002

sEr iR Trarg el G
1-4-2001 31-5-2001 27448 15478 42626
=6 2001 31-7-2007 30240 ‘20814 50754
1-8~200 30-9-2001 30278 11964 422432
T-10~2007 - 30-11-2001 | 26633 11363 2799
1-12-2001 31-1-2002 | 24286 8422 3708
1-2-2002 31-3-2002 C oom 11567 21552
e T 227878

aﬁﬁmﬁﬁﬁ%‘?ﬁrﬁ'ﬁmﬁ%mwwmﬁﬁﬁm
TUHE 2000-2001 T4 20012002 o gt el & fararo

- 2000-2001
1-4-2000 31-5-2000 24514 26261 51075
1-6-2000  31-7-2000 31839 30810 6249
1-8~2000 30+9-2000 30884 17381 48265
1= 102000 30~11-2000 27201 29048 56249
1-12-2000 3112001 29124 35681 . 64805
1-2~2007 31-3-2001 28767 39140 67907
Edaiul 350950

2001-2002 |

Ty s FEm g oy

1-4-2007 315-2001 29308 - 47285 76593 -
162001 31-7-2001 | 30683 63359 04344
1-8-2001

30~9-2001 29393 73171 102764
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T=10~2001 30-11-2001 29162 76638 105800
22001 89-1-2002 23507 44074 67575
1-2-2002 332002 182 | 23930 47141
O ET 499277
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2000-2001
BEE . wrEE P ge e
1-4-2000 31-5-2000 23286 - 1138 24427
1-6-2000 31-7-2000 7 7364 - - 31089
1-8-2000 30-9-2000 20987 12890 33877
1102000 3017~2000 14277 14681 28953
1-12-2000 31-1-2001 15232 12291, 27523
1-2-2001 | 31-3-2001 621 113%6 26937
T 172805
2007-2002
afy rafe (BRI T T
124-2001 31-5-2001 20517 1108 31625
1§ 2001 | 372001 20568 10874 31439
1-8-2001 30-3-2007 19040 12384 31424
1-10~2001 30-11-2001 | 18632 13045 31677
1-12-2001 31-1-2002 15074 14394 29468
1-2-2002 31-3-2002 7245 $850 16125
FAD 171758
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2001-200%
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62000 T 317-2001 - 15718 23663 P IEY
CLve200n L. 309-2001 " 35791 24779 40570
hgiioe2001 30112001 TR T 41669 53601
- 1-12-2001 yitia00m : 916" " 14339 26249
D2 aez2002 0 goos 17384 26392

wﬁr‘m A e . 220408
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2000-2001

1-4-2000 31-5-2000 17055 7038 24093
1-6-2000 31-7-2000 17206 . 7964 25170

1-8-2000 30-9-2000 16371 8371 24682
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srafy wrieE fera gwU
110-2000 30-11-2000 13239 7578 20817
T 122060 51-1-2607 13523 8777 32354
1-2-2001 31-3~2001 14684 9772 24456
ok 52

2001-2002

Ty E el k& i) ety
1-4-2001 3752001 13360 8875 72236
T-6~2001 31-7-200 22066 8416 30482
1820071 30-9-2001 16320 2184 24504
1-10-2001 30-1-2001 16828 7056 23884
1-12-2007 31-1-2002 14054 6496 20550
1-2-2002 3132002 8815 4756 13571
FAAT - 135227

ﬁ'wﬁﬁﬁ, et Taerg At efamo % e s s st # o
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2000-2001

amty HHEEE fam gy
1-4-2000 3152000 35842 9633 49475
1-6-2000 31-7-2000 44838 11161 55999
1-8-2000 30-9-2000 42680 13565 56245
1-10-2000 30-11=2000 39585 6081 45666
112-2000 31-1-2001 31790 6614 38404
122001 31-3-2001 38316 7322 46138
HEH T 291927
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[ o i TR wrere ]
' 20012002
ety R ECT: I T ik
1-4-2001 31-5-2007 45392 9717 55109
1-6-2001 31-7-2001 50897 5712 56609
1~8-2001 30-9-2007 57512 6513 64025
1=10-20071 30-11-2007 51168 6992 58160
1-12-2001  31-1-2002 34620 4055 38675
1-2-2002 31-3-2003 17182 4756 21938
P A 294516

- eite wgte (e, R o w6 i % P v aur wreters § @
ECUTH UTEE 2000-2001 Tt 2001-2002 ¥ 3w e W faewor

2000-2001
142000 31-5-2000 24880 16782 41662
1-6-2000 31-7-2000 22910 31569 54479
1-8-2000 " 30-9~2000 20919 3785 59766
1-10-2000 30-11-2000 19564 30695 50259
1122000 3112007 7376 ... 33630 ..5100
1-2-2001 31-3-2001 2752 17036 38788
FAA 295960
2001-2002
siafa e fom  Fma
142001 31-5-2001 23738 240 - 64978
A~6-2001 31-7-2001 24433 41386 65824
T-§-20017 °30-9-2001 22106 4976 71322

- 1-10-2001 | 30-11-2001 19129 43289 62418
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11272001 31-1-20007 21155 37368 58473
1-2-2007 31-3-2008 17234 19178 30412
HEHE 353377

Power Bills of PLCs,

163. Sh. Karan Singh Dalal ; Will the Minister for Revenue be pleased fo

gtatgn.

(a)  the: month—w;sa‘ details of the electricity bills of the residences-cuin-
camp office of afl the Devputy Comrnissioners of the State during the
vear 2001.2002; and :

(b)  whether any financial limit has been fixed for the electricity bill of the
above said officers ?

Y T TR A st (o et i)
(%) = 2001-2002 F SR W & ot SugT % Frecem ¥ wy e
e & Tl & foredt o nroam of s i e wER A Y —
FAEE e ~ orafu o
T dergE 10-3-2001 ¥ 10-5-01 717-00
10-5-01 | 10-7-01 716-00
10-7-01 & 10-9=01 18,475-00
10-9-01 H 10-11-01 6,444-00
10-11~01 7 10-1-02 7,679-00
10-1-02 ¥ 10-3-02 6,312-00
T 40,343-00
2. FEEF 7-2-01 | 7-4-01 6,997-00
| 7-4-01 ¥ 7-6-01 15,560-00
76078 7-8-01 26,607-00
7-8~01 T 7-10-01

24,524-00
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7-10-01 & 7-12-01 © 16,118-00
73201 H 7-2-02 22,003-00
T 1,11,809-00
3 Froret 19~3~01F 10-5-01 17,177-00 |
11-5-01H 10-7-01 16,148-00
11-7-01 ] 10-9-01 13,259-00
11-9-01 ¥ 10-11-01 6,927-00
11-11-01 & 10-1-02 1,883-00
11102 F 28-2-02 9,686-00
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4 HATTE 20201 H 20401 7,596—00
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20-12-01 & 20~2-02 10,803-00
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10-42~01 10-2-02 92,620-00
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21-2-018 21-4-01
21-4-01 8 21-6-01
21-6-01% 21-8-01
21-8-01T T 23-10-01

21-10-01 | 27-12-01

211201 T 21-2-02
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25-3-01 8 25-5-01
25501 F 25701
25-7-01 H 25-9-01
25-9-01'" 25-11-01
25-11-01 W 25-7-02

25102 Y 25-3-02

L

4-07 T 5-01
6-01% 7-07
8-01 T 901
10-01 % 11-01
12-01 9 1-02
202§ 3-02

4019 501
§-01 ¥ 7-01

801 W 9-01

8,015-00
26,174-00
37,635-00
29,163-00
19,121-00
21,560-00

1,31,673-00

27,935-00
26,221-00
27,634-00
15,173-00
11,983~00

2,538-00

1,18,484-00

12,892-00
26,576-00
21,293-00
20,679-00
20,643-00

4,04400

1,06,127-Q0

22,984-00
18,499-00
13,026-00

13,6718-00
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0-01H 1101 14,320-00
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©30-4~018 27601 8,441-00
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174019 12-6-07 31,589-00
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13. e 4201 " 4-4-0 16,97200

4-4-018 4-6~01 16,384--00
26w 01 B 42801 10,396~00
4-8-07 ' 4= 10-01 11,107-00
4-10-07 T 41201 7,106-00
41201 H 4-2-02 10,239-00
T 72,204-00
14. G 19201 9 19-4-01 6,974-00
193t H 19-8-01 9,226-00
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T 78,352-00
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1601 W 1-8-01 16,443-00
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19-9-01 H19-11-01 16,557-00
191707 F 19-1-02 14,874-00
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12-01H 1-02 2,225-00
202 F 3-02 2,210-00
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Number of Power Sub-stations constructed in the State

168. Sh. Karan Singh Drajal ; Will the Chief Minister be pleased to state
the district-wise number of Power Sub-stations constructed in the State during the
years 2000-2001, 2001-2002 and 2002-2003 alongwith the amount spent on them ?
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Nurmber of Circles in Public Works (B & R) Department
16%. Sh. Karan Singh Yalal : Wili the Chief Minister i;e pleased to state—

(a)  the number of circles in Haryana Public Works Departrment (Building
and Road) at présent; and

(b}  the circle-wise ameount spent or repair and widening of roads during
the vears 2000«2001,.2001-2002 and 2002-2003 7

TR Wit ( ot sy R steter ) -
() 7% sy ofrep Frsfer framr (e oo wed) T4 oo €, o & s
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TR W o R ad F wred it od vty (ood omef )

G 2000-01 200102 200203 IO il

1. ST 848.00  1133.00 1964.00 394500

2 foart 1245.00  3242.00 2153.00  6640,00.

3 HqUEE 1785.00  5523.00 3566.00  10874.00

4 HETiCl 1333.00  2390.00 1852.00  5275.00

5. fraw 198000 5088.00 6020.00  13038.00

6 g 119400 3366.00 2296.00  6836.00

7 T ' 2082.00  4539.00 3173.00 9794.00" |

8. ieWw 1937.00 231600 2769.00 702200

9. Tty ser N 172100 2107.00 244800  6276.00"
HATE '

10, ergiE e el 4276.00 5505.00 410000 13881.00

1. de- - — —_

12, T se-T — _— - -

13, g - - = =

16, it o - - - -

e 18351.00  35209.00  30041.00 ' §3601.00
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Controlling the breeding of Mosquitoes

T 167 Sh Jagiit Singh : Will the Minister of State for Health be pleased to
state the steps so far taken or proposed to be taken to control the breeding of
mosquitoes and the diseases spreading from mosquiioes ?
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181.  Sh. Shadi Lal Batra : Will the Migister of State for Health be pleased
to state the district-wise amount of grant (Head-wise) released to the Civil Hospitals
in the State during the last four years togetherwith the numnber of posts out of
sanctioned post Iying vacant in the said Hospitals at present ?
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Mr. Speaker : Hon'ble Members, 1 have received a Notice of Adjonmmment
Motion from Capt. Ajsy Singh Vadav and six other ML.T.As. regarding delay on the
part of the State Government 1o release the arrears of cane growers in the State. The
notice does not raeet the requirements s mentioned in Rule-68 of our Assembly
Rules and the same cannot be admtted as such. However, keeping in view the
nportance of the moatter, T adinit it as a Calling Attention Motion. Capt. Ajay Singh
Yadav, M.L.A. may read his notice.
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Capt. Ajay Singh Yadav ; Sir, | want to draw the atiention of tlns angust.

Houge towards a matier of urgent public mportance in order to diseuss the igsue on
account of the delay on the part of the Sugar Mills and the Co-operarive Sugar
Mills to release the arrears of the Sugarcane growers in the State of Haryana, 1
further state that the Sugarcane growers have soffered a lot on accdiint of mal.
administration, negligence and carelessness of the State Government due to which
they have reached the point of starvation. There is great resentment among them
forcing to stage protests and dharnas throngbout the State. This issue Tequires
immediate discussion. Therefore, Turge the Government io make a statement on the
fioor of the House in this regard. ‘
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Mr. Speaker ; No- Mo, Please sit down. I warn you agaity,
Dr, Raghubir Singh Kadian ; Speaker Sir, please listen to me.

Mz, Speaker : Dr. Raghubir Singh Kadian, { name you. Y ou may please leave
the House.
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STEFHOT W
. - gt & v & herd ekt
L M Deputy Speaker : Honble Members, Ehave received a Calﬁng’ Attention
Motion from Shri Rajinder Singh Bisla, M.L.A. regarding HIV/AIDS disease, which
is spreading throughout the world very speedity. T adrdt it. Shri Malik Chand Gambhir,

M.L A has also given a Calling Attention Notice on the similar subject. He can raise
supplementaxy Shri Rajinder Singh Bisla, M.L.A. may read his notice. j

e SR TS TR ST, TRl wiE w5 e ot e ity

ﬁmmmwmm"rmﬂﬁw T 110@%%%@ o} )
(@Tqamam"—r)

© oft woremer ¢ e wEer o, ey 3wl S, mﬁaml {Fﬁ'{ﬂ,ﬁ'
wrEaF) ot ey fie fagen s s T
~ Shri Rajinder Singh Bisla : I want to draw the attention of this angust
House towards a matter of vrgent public importance that disease of HIV/AIDS
which is very dangerous disease which can pot be oured easily. This disease is
spreading throughout the world very speedily near about 40 millions people ate
affected by HIV/ATDS. In the 1990 there were few cases of BTV but iz} ihc: year 2001
this has increased up to 3.8 million in India.

In the year 1989 the first case of HIV was observed in Rohtak Dristeiet in
Village Bohar. But according to the reports of PGI Rohtak this has increased up to
279 cases amongst which 19 people were died. Now the approximate number of HTV
affected people are about 40,000 which comes out 2000 cases per district in IHaryana
State.

1 request the Government to make a staternéﬁt regardiﬁg the awareness
programEncs to stop the spread of discases on the floor of the House,

Feresr wEre, WY W THowEodlo T TEW Y W Sie ¥ 7w 3 erh
&R wit H s T W WA SR SN SO e
Hnw is HIV/AIDS trangmitted?
‘ 1. Unprotacted sexval intercourss wrrh mtemed person.
2. Transmission thmugh infected blood and blood products.
Ay PBlood/blood products wansfasion.
) | Sharing of infected needles and syringes.
3. Transmission Fom infected mother to new bor.

T W e dARodle S ugy aﬁawmﬁ@%swﬁmwwaﬂtﬁmw
wagﬁ@mﬂw%ﬁwwﬁmw% &t g Terera st whefer Y, ETE T T R
U ULH =W W 26 S 27 WA, 2003 W National Convention of Elected
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Representative on HIV/AIDS, Vigyan Bhawan THRR =1 T g T | g
Wﬁ@wﬁﬁmmmmmmﬁmﬁl%ﬂ%mw ot wreridt o 3
TR SgHIEA Toa o el e = e v o v e off 1 weEm o
TS TSR T W B Tl e rifes T it o g whafaf en
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Mr. Deputy Speaker : Now, the Parhamentary Affairs Minister will move the
motion under Rule 15,

Finance Minister (Praf. Sampat Singh) :. Sir, Ibeg 10 IOV

That the proceedings on the items of business fixed today be exempied
at this day's sitting from the provisions of the Rule ‘Sittings of the -
Assembly’, indefinitely.

M- Depmy Speaker : Motion moved—

That the proceedings on t:he m;'ms of busmcss fixed today be exempted
at this day's sitting from the pravisions of the Rule ‘Sittings of the
Assembly’, indefinitely.

Mr. Deputy Speaker ; Question is— S
That the proceedings on the items of business fixed today be exempted
at this day's sitting from the provisions of the Rule *Sittings of the
Assernbly’, indefinitely,
The motion was carrigd.
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Mr. Deputy Speaker : Now, the Parliamentary Affairs Minisier will rnove the
motion under Rude 16,

Finance Minister (Prof. Sampat Singh) : Sir, Iheg to move—

That the Assembly at ite rising this day shall stand adjonmped
sine-die.

Mr. Deputy Speaker : Motion moved—

That the Assembly at its rising this day shall stand adjourned
sme-die.

- Mr., DeputySpegker 1 Question ig—

That the Assembly at its rising this day shall stand adjourned
| sieedie. o

i The motion was carried. {interrupﬁans)
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Mr. Deputy Speaker : Now, the Finance Minister will lay the papets on the
Tabie of the House. ' '

Finance Minister (Prof, Sampat SBingh) + Sir, I beg o lay on the table—

"The 30th Apnual Report of I"-Ixaryana”"fanneries Limited, Tind for the vear
2001-2002, as required uoder Section '619-A (3} of the Companies Act, 1956.

The Audit Report of Haryana Labour Welfare Board for the year 2000-2001,
as required under Section 19-A(3) of the Comptroller and Auditor Generdl's {(Duties,
Powers and Condltmns of Service} Act, 1971.

The Annual Statement of Accounts of Haryana Urban Dﬁvdopmcnt
Authority for the years 1990-91 to 1999-2000, as required under Section 26 {4) of
Haryana Urban Development Authority Act, 1977,

The Annual Accounts of the Harvana Khadi and Gramodyog Board for the
year 1999.2000, as required under Section 19-A (3) of the Compiroller and Auditor
General's {(Duties, Powers and Conditons of Service) Aet, 1971,

The Annaal Accounts of the Haryana Khadi and Gramedyog Board for the
year 2000-2001, a3 required under Section 19-A (3) of the Comptroller and Auditor
General's (Duties, Powers and Conditions of Service) Act, 1971,

Teaar wrf—

(1) Tor e wiiren (o 3 ) T, 2003

Mr. Deputy Speaker : Now, the Finance Minister will mtroduce the Haryvana
Appropriation {Ne. 3) Bill, 2003 and will also move the motion for 1ts consideration.

Finance Mianisier { Prof. Sampat Singh) ; Sir, 1 beg to inmoduce the
Haryana Appropriation (No, 3) Bill, 2003,

Sir, 1 also beg to move—

That the Haryana Appropriation (No. 3) Bill be taken into
consideration at onge. \

Mr. Deputy Speaker : Motion Moved—

That the Haryana Appropriation (No. 3) Bill be taken into
comsideration af once.

Mr. Deputy Speaker : Question ig..

That the Haryana Appropndhcn {No. 3} Bill be takén imto
constderation at once,

The motion was carried.
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Mr. Deputy Speaker : Now, the House will consider the Billclase by elauge.
Claunse 2 '
Mr. Deputy Speaker : Question is—
That Clause 2 stand part of the Bill,
“The motion was earried
Clause 3
Mr. Deputy Speaker : Questionis—
Thet Clause 3 stand part of the Bill.
The motion was carried.
‘ Zchedule
Mr., Deputy Speakerl : Question ism%
That Schedule be the Schedule of the Bill.
The motion waé carvied.
Clause 1
Mr. Deputy Speaker : Question js- - |
" TharClause 1 stand part of the Bill.
The motion was carried.
Enacting Formula
M. Deputy Speaker : Questionig— ‘
That Enacting Fommula lbe"the E‘mcting Formuda of the Bill. _
The motiori_ was earried. : S
o lTit]e
Mr, Deputy Speaker : Qucﬂ'tli(m 1§
That Title be the Title of ;ﬁ:a.a Bill,
The morion was carried.

Mur. Deputy Speaker : Now, the Finance Minister will move that the Bill be
passed.
Finance Minister (Prof. Sampat Singh) : Sir, ITbeg to move—
That the Bill be passed. ' |
Mr. Beputy Speaker : Motion moved—
That the Bill be passed.
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Mr. Deputy Speaker : Question is—
©' That the Bill be passed.

The mofion was carried.

(i5) e wftamom whfgers (o 4 ) R, 2003
Mr. Denuty Speaker Nuw the Fiance Minister will intraduce the Faryana
Appropration (No, 4) Bill, 2003 and will also move the motion for its consideration.

Finance Minister : (Prof. Sampat Singh) : Sir, I beg to introduce the
Haryana Appropriation (No.4) Bill, 2003.

Sir, 1 also beg to move—

That the Haryana Appropriation (No. 4) Bill be taken inte consideration
at onee,

Mr. Deputy Speaker : Motion moved-—

That the Haryame Appropriation (No. 4) Bill be taken into
congideration’ at dnee.

My. Deputy Speaker : Cuestion 15—

That the Haryana Appropriation (No. 4} Bill be taken into
consideration at once.

The motion was carried.

Mr., Deputy Speaker : ﬁéw, the House will consider the Bill clause by
clause. G o

Clause 2
Mr. Deputy Speaker : Question is—
"That Clause 2 stand part of the BilL
The motion was carried,
Clause 3
Mr. Deputy Speaker : Question is— .
That Clause 3 stand part of the Bill,
The motion was carried,
Schedule
Mr. Deputy Speaker : Question is—
That Schedule be the Schedule of the Bill,

The motion was carried.
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Clause 1
Mr. Deputy Speaker : Question is—
That Clasuc 1 stand part of the Bill.
The motion way carvied.
Enacting Formuia
Myr. Depaty Speaker © (hiestion 15— ‘
That Enacting Fortmila be the Fnacting Formula of the Bifl
The motion was carried.
Title
Mr. Deputy Speaker : Question g
That title be the Title of the Bill.
The motion was carried.

Mr. Deputy Speaker » Now, the Finance Minister will move that the Bill
be passed.

Finance Minister (Prof, Sampat Singh) : 5ir, I beg to move-—
That the Bill be passed.

Mr Deputy Speaker : Motion moved-—
That the Bill be passed.

Mr Brepuiy Speaker : (Juestion is—
That the Bill he passed.

The motion was carried.

Gii) T glamom wfstager mrdier ( dfhe s®sl{e ) 59, 2003
Mr. Deputy Speaker : Now, the Minister of State for Urban Development

will introduce the Haryana Municipal Corporation (Second Amendment) 13111, 2003
and will move the moton for its consideration.

<o faranra e il ( oft e et ) Wﬂ%’tﬁ ﬁgﬁﬁmwﬁm
( fiefrn wiehem) oo, 2003 WA SR EL

# 7% v = § ~
Wﬁﬁﬂmwﬁm (Teefrer wieiner) Tovdyss Wy ot Tarsm fima = |
Mr, Deputy Speaker : Motion moved-——

That the Haryana Municipal C‘orpﬂra’ncm (%ccmd Arm:ndmcnl) Bill
be taken into consideration at once, ‘ o
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Mr. Deputy Speaker : Question jg-

‘That the Haryana Municipal Corpnratmn (Second Ameﬂdment) BEall
be taken into consideration at once. .

The mation was carried. ”
Mr. Depaty Speaker : Now, the House will consider the Bill clause by clause.
Clavses 2 t0 10
Mr, Deputy Speaker : Question is—
That Clauses 2 to 10 stapd part of the Bill.
‘ . The motion was carrfez.i
Clause 1
Mr. Deputy Speaker ; Question is—
That Clause 1 stand part of the Bill.
The motion was carried.
Epactieg Formula
Mr. Deputy Speaker : Question is—
That Enacting Formula be the Fnac:m:tg F ormula m‘ tlie Bﬂl
The motion was carried.
Title
Mr. Deputy Speaker : Question jg—

That Title be the Title of the Bill.
The motion was carried.
Mr. Deputy Speaker ; Now, the Mumtcx of State for Urban Development

will move that the Bill be passed.

R Feh e e WAl ( ot oy it ) : Swiene wedew, § v Wi i
i Frdyeres it RFar s | |
Mr. Deputy Speaker : Motion moved—
" Thatthe Bill be passed.
Mr. Dreputy Speaker ; Question is-—
That the Bill be pagsed.
- The motion was carried.

- v) R e e Pedteaite e  sifaite ) e, 2003

Mr. Deputy Speaker : Now , the Parliamentary Affaris Minister will

I
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introduce the Haryana Local Area Development Tax (Ame;n.cimént) Bill, 2003 and
wﬂl al=o move the motion for its consideration.

Finanee Minister (Prof. Sampst Singh) : Sir, Theg to introdnce rhe Haryana
Local Area Development Tax (Amendment) Bill, 2003.

Six, I also beg to move—

‘Fhat the Haryana Local Area Develolprent Tax (Amendment) Bill be
taken into consideration at ontea.

Mr., Deputy Speaker ; Motion moved—.. 1"

i

That the Haryana Local Area Develolpment Tax (Amendment) Bill
be taken into consideration at once.

Mr. Deputy Speaker : Question is—

That the Haryana Local Atea Dwelalpment Tax (Amendme:nt) Bill
be taken into consideration at once. ‘

The motion was carvied. "~ "

Mr. Deputy Speaker Now, the House will consider the Bill Clanse by
("lausa

Clauses 2toh
Mr. Deputy Speaker : Question is—
That Clauses 2 10 6 stand part nf the Blli
The motion was carried
L Clanse 1 H
Mr. Deputy Speéker :‘Questiun 18
That Clanse 1 stand part of the Bill.
The moton was carried.
Enacting Formula
" - M. Deputy Speaker ; Quastion 5
"That Enacting forroula be the Enacting Formula of the Bifl,
The meiion was carried
Title
Mr. Deputy Speaker : Question is—
That Title be the Title of the Bill.

The motion was carried
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Mr. Deputy Speaker : Now, the Parliamentary Affairs Minister will move
that the Bill be passed.
Finance Minister (Prof. Sampat Singh) Sﬁ, I beg to move—
That the Bill be passed.
Mr. Deputy Speaker : Motion moved—
That the Bill be passed.
Wir. Il‘epury Speaker ¢ Question is—
That the Bill be passed.

The motion was carried.

v) WWW(WM)W, 2003

M. Deputy Speaker : Now, the Parliamentary Affairs Minister will introduce
Punjab Entertainments Duty (Haryana Amendment) Bill, 2003 and will also move the
motion for its consideration,

Finanece Minister (Prof. Sampat Singh) : Sir, [ beg to introduce Punjab
Brmtertainments Doty (Haryana Amendment) Bill, 2003,

31, 1 also beg to move-w

That Puniab Enitertainments Duty {Haryana Ammdmc.nt) Bill be
takc:n into consideration at once, |

Mr. Deputy Speaker : Motion moved—

That Punjab Entertaimments Duty (Flaryana Amendment) Bﬂl be
taken into consideration at once,

Mr. Deputy Spesker : Question is—

That Punjab Entertainments Duty (Haryana Amendment) Bill be
taken into consideration at once.

The motion was carried.

Mr. Deputy Speaker : Now, the House will consider the Bill Clause by
Clause.
Clauses 2 2nd 3
Mr. Deputy Speaker : Question iﬁ;
That Clauses 2 and 3 stand pa& of the Bill.

The morion was carried.
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. Clanse ]
Mr. Deputy Speaker : Question 15—
That Clause 1 stand patt of the Bill. -
The motion was carried.
Enacting Formmla
Mr. Deputy Speaker : Question i~
‘That Enacting Formula be the Enacting Formula of the Bill.
The motion was carried.
' Title
Mr. Deputy Spesker : Question is—
That Titte be the Titls of the Bill.
The motzcm was carried.

Mr. Deputy Speaker : Now, the Parliamentary Affairs mestex will move
that the Bill be passed.

Finance Minister (Prof. Sampat Singh} ; Sir, I beg to move-
That the Bill be passad.

Mr. Deputy Speaker : Motion moved-—
That the Bill be passed.

Mr. Deputy Speaker ; Question is—
That the Bill be passed.

The motion wus carried.

(viy T efvaron arin fodeutfiz ardifedt ( sifelie ) fam, 2003

Mr. Deputy Speaker : Now the Town and Country Planning Minister will
mtroduce the Haryana Urban Development Authority (Amendment) Bill, 2003
and will also move the motion for its consideration.

R GE TR B i (o o oo R ) : sy woe, ﬁ“aﬁ“mtrn
T famre miear (e fdew Tee S0 e
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Mr. Deputy Speaker : Motion moved—

That the Haryana Urban Development Authority (Atmendment) Bill
be taken into consideration at once,

Mr. Deputy Speaker : Question is—

That the Haryana Urbar Development Authorizy {(Amendrment) Bill
be taken into consideration at once.

The motion was carried,

Mr. Deputy Speaker ; Now, the House will Consider the Bill Clause by
Clause. . -

Clauye 2
Mr. Deputy Speaker : Question is—
That Clause 2 stand part of the Bill.
The motion was carried.
. Clause 1
Mir. Deputy Speaker : Question igw.
That Clanse 1 stand part of the Bill,
The motion was carried.
Enacting ¥ormula '
Mr. Deputy Speaker : Question is—
That Epacting Formula be the Enacting Formula of the Jill.
The motion was carried.
Title
Mr. Deputy Speaker : Question jg-—
That Title be the Title of the Bill.
The motion was carried. i+

Mr. Deputy Speaker : Now, the Town and Cuﬁﬁﬁ‘y Planming Minister will
move that the Bill be passed,
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Mpr. Deputy Speaker : Motion moved-..
That the Bill be passed.

i
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Mr. Deputy Speaker : Question igw
That the Bill be passed, Pen S e

The motion was carried..
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Mr. Deputy Speaker : Now, the Town and Country Flanning Minister will
miroduce the Punjab Scheduled Roads and Controlled Areas Restriction of
Unreguiated Development (Haryana Amendment) Bill, 2003.
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Mr. Beputy Speaker : Motion moved—

That the Punjab Scheduled Roads and Controlled Areas Restriction
of Unregulated Development (Haryana Amendment) Bill be taken
into congideration at onge..

Mr. Deputy Speaker ; Question is—

That the Punjab Scheduled Roads and Controlled Areas Restriction
of Unregulated Development (Hd:y.ama Anmndment) Bill be taken
o consideration at once. .

The motion was carried, .
M. Deputy Speaker : Now, the House will consider the Bill Clause by
Claunse. o : o o .
" Clause 2
M. Deputy Speaker : Question ig--
- That Clavse 2 stand part of the Bill.
| o The motion way cc;rr-fed.
Clause 1
My, Deputy Speaker : Question is—
That Clause I stand part of the Bill.
The motion was carrizd,
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. Enaeting Formmuila
Mr. Deputy Speaker : Question is—
That Enacting Formula be the Enacting Formmta of the Bil),
The metion was carvied.
Title
Mr.'Deputy apeaker ; Question 15—
That Tifle be the Title af the Bill.
The mon‘oﬁ. was carried,

... Mr. Deputy Speaker : Now, the Town and Country Planming Minister will
-move that the Bill be passed.
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Mr, Depuaty Speaker : Motion moved—

That the Bill be passed.

 Mr. Depuiy Speaker : Question is-—
That the Bifl be passed.

The motion was carried.
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Mr. Deputy Speaker : Now the Town and Country Planning Minister will
introduce the Punjab New Capital (Periphery) Control (Haryana Amendment) Bill,
2003 and will also move the motion for its consideration.
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Mr. Deputy Speaker : Motion moved—

That the Punjab New Capital (Periphery} Control (Haryana
Amendment) Bill be taken into consideration at once.
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Mr. Deputy Speaker : Guestion 15—

That the Punjab New Capital (Periphery) Control (Harvana
Amendment) Bill be taken into consideration at once.

Tha motion was carried.

Mr. Deputy Sneaker ; Now, the House will consider the Bill clause v
clause.

Clanse 2
Mr, Deputy Speaker : Question is—
‘That Clause 2 stand part of the Bill.
The metion was caried.
Clause 1
Mr. Peputy Speaker : Question is
That Clause 1 stand part of the Bill
The motion was carried.
Egpacting Farmula
Mr. Deputy Speaker : Question is—
That Enacting Formula be the Enacting Formula of the Bill.
The motion was carried.
Title
Mr. Depaty Speaker ; Question is—
That Title be the Title of the Bill.
The mation was carried.

Mr. Deputy Speaker : Now, the Town and Country Planning Minister to
move that the Bill be passed,
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Mr, Deputy Spesker : Motion moved-m.
That the Bill be passed.

Mr. Deputy Speaker ; Question is—
That the Bili be passed.

The motion was carried,
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Mr. Deputy Speaker : Now, a Minister will introduce the IIaryana State

Industrial Security Foree Bill, 2003 and will also move the motion for its
consideration, ‘

Finance Minister (Prof. Sampat Singh) : 5ir, [ heg toinroduce the Haryana
state Industrial Security Force Bill, 2003, : ¥ ‘

Sir, I also beg to move—-

That the Haryana State Industrial Security Force Bill be taken into
¢consideration at once.

Mr, Deputy Speaker : Motion moved—-

That the Haryana State Industrial Security Force Bill be taken into
vonsideration at once.

Mir. Deputy Speaker : Questionis—

That the Haryana State Industrial Security Force Bill be taken into
consideration at once,

The motion was carvied.

M. Deputy Speaker : Now, the House will consider the Bill Clause by
Clause,

Sub-Clanse 2 of Clause 1
Mr. Deputy Speaker : Question is —
That Sub-Clause 2 of Clause 1 stand part of the Bill.
The motion was carriecz’.
Sub-Clause 3 of Claose 1
Mr. Deputy Speaker : Question is - .
That Sub-Clause 3 of Clause 1 stand part of the Bill
The motion was carried,
Clanses 2 to 20
Mer. Deputy Speaker : Question is-—
That Clauses 2 to 20 stand part of the Bill.

The motion was carried.
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Sub-Clanse 1 of Clagse 1
Mr. Deputy Speaker : Question is—
That Sub-Clause.1 of Clause | stand part of the Bill,
The motion was carried.
Enzcting Formuja
Mr..'])"ebuty Speaker : Question is —
‘That Enacting Formula be the Enacting Formula of the Bil.
The motion was carried.
Title
Mrx. Deputy Speaker ; Question i —
That Title be the Tifle of the Bill,
The motion was cdrried.
Mr. Deputy Speaker : Now, 3 Minister will move that the Bill be passed.
Finance Minister (Prof. Sampat 8ingh) : Sir, I bes to moven.
That the Bill be passed.
M. Deputy Speaker ; Mdtiun moved —~—
That the Bill be passed. .
Mir. Deputy Speaker : Question is —
That the Bill be passed,
The motion was cirried,
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Mir. Beputy Speaker : Now, 2 Minister wili inroduce the Haryana Legisiative
Assembly (Facilities to Members) Amendment Bill, 2003 and will also move the
moten for ity consideration, '

Finance Minister (Prof, Sarapat Singh) : Sie, ! beg o inmoduce the Haryana
Legislative Assembly (Facilities to Members) Amendment Bill, 2003.

Sir, I also beg to move—

That the Haryana Legislative Assembly (Facilities to Merabers)
Amendroent Bill be taken into consideration at onge,
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Mr. Deputy Speaker : Motion movede..

That the Haryana Legislative Assembly (Famh‘aes o Memibers)
Arpendment Bill be taken into consideration at once.
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Mr. Deputy Speaker : Question is—

That the Haryana Legislative Assembly (Facilities to Membt:rs)
Amendment Bill be taken into consideration at onge,

- The motion was carried.

Mr. Deputy Speaker : Now, the House will consider the Bill clause by
clause.

Clauses 2 & 3
My, Deputy Speaker Guestion is—
That Clauses 2 & 3 stand part of the Bill,
The motion was carried.
‘ Clause 1
Mr. Deputy Speaker : Question {fs—
That Clause I stand part of the Bill.

The motioh was carried.
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Enacting Formula
Mz, Deputy Speaker : Question igw
That Enacting Formula be the Enacting Formuia of the Bill
The motion was carvied. |
Title
Mr. Deputy Speaker : Question is—
That Title be the Title of the Bill.
The motion was carried.
Mr. Beputy Speaker : Now, a Minister will move that the Bill be passed,
Finance Minister (Prof. Sampat Singh) : Sit, ] beg to move—
That the Bill be passed.
Mr. Deputy Speaker : Motion moved—
That the Bill be passed.
Mr. Deputy Speaker ¢ Question is—
That the Bill be passed.
The motion was carrvied.

Mr. Deputy ‘Speal{er : Now, the House stands adjowrned sine-die.

#1234 hrs. | (The Sabha then *adjourned sine-die.)
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